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*677. Shri Hari Vishnu Kamath: Will
the Minister of External Affairs be
pleased to refer to the reply given to
Starred Question No. 357 on the 22nd
MNovember, 19685 and to supplemen-
taries thereon and state:

Yy over

(e) whether he has since examined
the matter regarding the Chinese
claim of suzerainty over Tibet; and

(b) if so. with what result?

The Minister of Extermal Affatrs
(Bhri Swaran Bingh): (a) and (b).
The Government of India hagd taken
the position that China had suzerainty
over Tibet At the same time, we had
recognized Tibet's right to autonomy

and attached great importance to it.
We are in favour of the restoration of
the fund tal freed and h
rights in Tibet. There has been
change in this stand of ours.

Instructions from Ministry of Extermal
Affaire

*$78. Bhri Simhamay Singh:
Dr, L. M. Binghvi:

Will the Minister of External Affales
be pleased to state:

{a) whether the instructions com-
tained in letter No, F. 120-13/48-O8
(III) duted the 6th August, 1048 from
the Ministry of External Affairs and
Commonwealth Relations to the Chied
Secretaries of the States are still i

Yorce after the undeclared war
between Pakistan and Indis;
(b) if #mo, the steps Government

have taken to get the examination of
the witnesses in Pakistan executed on
the commission issued by Civil Courts
in India and vice-versa; ond

(c) if the answer to part (a) above
be in the negative, whether Govern-
ment have issued a circular letter to
the State Governments to the con-
trary 7

The Minister of External Affabrs
(Shri Swaran Singh): a() Yes Sir; a
instructions are still in force.

(b} and (c). The Letters of Re-
quest, Commission, etc., issued by the
Civil Courts in India for examinatiom
of witnesses, in Pakistan and wvice
versa are being transmilted through
“r' tic ¢h 1 for ti n ‘M

return.
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"UN. Budgetary Committee

*888. Shri Hari Vishnu Kamath:
Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that the
Indian Delegation to the United
Nations recently opposed the United
Nations Budgetary Committee’s pro-
posal for re-imb t of expendi
ture only by economy class for travel

by all delegations from their respec-
tive countries to the Uniled Nations
Headquarlers for attending Sessions
of the General Assembly or other
bodies of the United Nations Organi-
=ation; and

(b) if so, the reasons therefor *

The Minister «f External Affaire
(Shri Swaran Singh): (a) and (b).
The Indian delegation expressed cer-
tain reservations in regard to the adop-
tion of this proposal on the ground
that it discriminates against the deve-
loping countries of Asia and Africa
and India abstained in the vote om
the resolution, which was adopted by
the Fifth Committee of the U.N.
Genera] Assembly,

National Defence Fund

*681. Shri Yashpal Singh: Will the
Prime Minister be pleased to state:

(a) whether he hag received com-
plaints about the coercion exercised by
the officials in the collection towards
the National Defence Fund in the
various States;

(b) if so, the action taken thereom;
and

(c) the measures taken to stop such
anti-social activitieg of such officials

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadar
Shastri): (a) to (¢). Contributions to
the National Defence Fund are entire-
ly voluntary and Government have
made this clear repeatedly. The State:
Governments also have beep suitably
advised in this regard. However, any
complaints about the methods employ-
ed for recejving contributions to the
Nutional Defence Fund are referred
to the State Governments concerned
for attention and necessary action.

Review of the Institute of Strategie
Studies, London

*682. Shri P. C. Borooah: Will the
Minister of Defence be pleased 1o
state:

(a) whether Government's attention

has been drawn to the lately published
Review of the Institute of Strategie





